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Supreme Court   [12] 
Dadaram v. Baban, (Aniruddha Bose and Augustine George Masih, JJ.), 2023 SCC OnLine SC 2456 
Dwarika Prasad v. Prithvi Raj Singh, (Dr D.Y. Chandrachud, Surya Kant and A.S. Bopanna, JJ.), 

2022 SCC OnLine SC 2471 
Dwarika Prasad v. Prithvi Raj Singh, (Vikram Nath and Prasanna B. Varale, JJ.), 2024 SCC OnLine 

SC 5568 
Kerala SERC v. Jindal India Thermal Power Ltd., (Ajay Rastogi and Bela M. Trivedi, JJ.), 2023 SCC 

OnLine SC 2453 
Khursheed Ahmad Chohan v. State (UT of J&K), (Vikram Nath and Sandeep Mehta, JJ.), 2025 SCC 

OnLine SC 1491 
M. Mahesh Reddy v. State of Karnataka, (Ujjal Bhuyan and Manmohan, JJ.), 2025 SCC OnLine SC 

1487 
Mahanadi Coal Fields Ltd. v. Mathias Oram, (Bela M. Trivedi and Pankaj Mithal, JJ.), 2024 SCC 

OnLine SC 5567 
Mahanadi Coal Fields Ltd. v. Mathias Oram, (S. Ravindra Bhat and Aravind Kumar, JJ.), 2023 SCC 

OnLine SC 2455 
Metpalli Lasum Bai v. Metapalli Muthaih, (Vikram Nath and Sandeep Mehta, JJ.), 2025 SCC 

OnLine SC 1488 
Nikita Jagganath Shetty v. State of Maharashtra, (Vikram Nath and Sandeep Mehta, JJ.), 2025 SCC 

OnLine SC 1489 
Rajasthan State Industrial Development & Investment Corpn. Ltd. v. Ashraf Jilani Dyeing Works, 

(J.K. Maheshwari and M.M. Sundresh, JJ.), 2023 SCC OnLine SC 2454 
X3 v. State of Bihar, (Vikram Nath and Sandeep Mehta, JJ.), 2025 SCC OnLine SC 1490 

  
Bombay High Court   [22] 

Abdul Shoaib Ibrahim Donkadhagothi v. State of Maharashtra, (A. S. Gadkari and Rajesh S. Patil, 
JJ.), 2025 SCC OnLine Bom 2663 

Abdulkadir Lokhandwala v. Central Adoption Resource Agency, (Revati Mohite Dere and Dr Neela 
Gokhale, JJ.), 2025 SCC OnLine Bom 2672 

Agnelo Joaquim Monteiro v. Jonnathan Pereira, (Valmiki Menezes, J.), 2025 SCC OnLine Bom 
2673 

Deepak Shivaji Bidkar v. State of Maharashtra, (A.S. Gadkari and Rajesh S. Patil, JJ.), 2025 SCC 
OnLine Bom 2664 

Gaurav v. State of Maharashtra, (Urmila Joshi-Phalke, J.), 2025 SCC OnLine Bom 2661 
Ghanshyam v. Dasa, (Shailesh P. Brahme, J.), 2025 SCC OnLine Bom 2669 
Harshad Suresh Sonawane v. State of Maharashtra, (Manjusha Deshpande, J.), 2025 SCC OnLine 

Bom 2662 
Jagdish v. State of Maharashtra, (Abhay S. Waghwase, J.), 2025 SCC OnLine Bom 2666 
Kokan Mercantile Coop. Bank Ltd. v. Patel Mohammed Arif Shafeeq Ahmed, (Amit Borkar, J.), 2023 

SCC OnLine Bom 3259 
Manisha Nimesh Mehta v. Technology Development Board, (A.S. Gadk Ari and Dr Neela Gokhale, 

JJ.), 2025 SCC OnLine Bom 2668 
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Manubai v. State of Maharashtra, (Prafulla S. Khubalkar, J.), 2025 SCC OnLine Bom 2676 
Neena B. Rangnekar v. Sharadashram Vidyamandir Trust, (G.S. Kulkarni, J.), 2023 SCC OnLine 

Bom 3258 
Parvati v. Vyankat, (S.G. Chapalgaonkar, J.), 2025 SCC OnLine Bom 2671 
Priya Aashish Bodas v. Aashish Rajiv Bodas, (Revati Mohite Dere and Dr Neela Gokhale, JJ.), 2025 

SCC OnLine Bom 2665 
Raman Ramsingh Pawar v. State of Maharashtra, (R.G. Avachat and Neeraj P. Dhote, JJ.), 2025 

SCC OnLine Bom 2675 
Ramesh Vasantrao Patil v. State of Maharashtra, (G.S. Kulkarni and Arif S. Doctor, JJ.), 2025 SCC 

OnLine Bom 2670 
Sonu Nigam v. Sonu Nigam Singh, (R.I. Chagla, J.), 2025 SCC OnLine Bom 2667 
State of Maharashtra v. Arjun Dnyandeo Darade, (Abhay S. Waghwase, J.), 2025 SCC OnLine Bom 

2659 
Swasthishri Jinsen Bhattarak, Pattacharya Mahaswami Sanstha, Math (Karveer) v. Union of India, 

(Revati Mohite Dere and Dr Neela Gokhale, JJ.), 2025 SCC OnLine Bom 2674 
UTO Nederland B.V. v. Tilaknagar Industries Ltd., (Alok Aradhe, C.J. and Sandeep V. Marne, J.), 

2025 SCC OnLine Bom 2658 
V.M. Salgaocar & Bro. Ltd. v. M.V. Priyamvada, (N.J. Jamadar, J.), 2025 SCC OnLine Bom 2657 
Vilas Bhagvan Yelpale v. State of Maharashtra, (Sarang V. Kotwal and Shyam C. Chandak, JJ.), 

2025 SCC OnLine Bom 2660 
  
Calcutta High Court   [24] 

Altaf Hossain v. State of W.B., (Saugata Bhattacharyya, J.), 2025 SCC OnLine Cal 5907 
Amina Khatun v. State of W.B., (Biswajit Basu, J.), 2025 SCC OnLine Cal 5901 
Ananta Haldar v. State of W.B., (Saugata Bhattacharyya, J.), 2025 SCC OnLine Cal 5900 
Angur Maity v. State of W.B., (Saugata Bhattacharyya, J.), 2025 SCC OnLine Cal 5908 
Bidhu Bhusan Sarkar v. Union of India, (Shampa Dutt (Paul), J.), 2025 SCC OnLine Cal 5918 
Colonel M Sanjeev v. Sardar Shahin Imam, (Sabyasachi Bhattacharyya and Uday Kumar, JJ.), 

2025 SCC OnLine Cal 5897 
Himadri De v. Union of India, (Aniruddha Roy, J.), 2025 SCC OnLine Cal 5905 
Indra Mohan Paul v. State of W.B., (Saugata Bhattacharyya, J.), 2025 SCC OnLine Cal 5910 
Jagatpati Paul v. State of W.B., (Saugata Bhattacharyya, J.), 2025 SCC OnLine Cal 5911 
Mohd. Azharuddin v. W.B. State Electricity Distribution Co. Ltd., (Kausik Chanda, J.), 2025 SCC 

OnLine Cal 5913 
Mohd. Najibar Rahaman v. State of W.B., (Saugata Bhattacharyya, J.), 2025 SCC OnLine Cal 5909 
Mohd. Sonu v. State of W.B., (Apurba Sinha Ray and Rajarshi Bharadwaj, JJ.), 2025 SCC OnLine 

Cal 5895 
Niloy Kumar Barman v. State of W.B., (Saugata Bhattacharyya, J.), 2025 SCC OnLine Cal 5902 
Palash Adhikari v. State of W.B., (Aniruddha Roy, J.), 2025 SCC OnLine Cal 5916 
Palsons Derma (P) Ltd. v. Union of India, (Subhendu Samanta, J.), 2025 SCC OnLine Cal 5904 
Sankhasubhra Banerjee v. State of W.B., (Saugata Bhattacharyya, J.), 2025 SCC OnLine Cal 5903 
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Satish Kumar Agarwal v. Ashok Chaudhry, (Arindam Mukherjee, J.), 2025 SCC OnLine Cal 5898 
Seema Agarwal v. Ashok Chaudhry, (Arindam Mukherjee, J.), 2025 SCC OnLine Cal 5899 
State of W.B. v. Surajit Deb, (Md. Shabbar Rashidi and Debangsu Basak, JJ.), 2025 SCC OnLine 

Cal 5896 
Subrata Kabiraj v. State of W.B., (Saugata Bhattacharyya, J.), 2025 SCC OnLine Cal 5906 
Sunil Das v. W.B. State Electricity Distribution Co. Ltd., (Kausik Chanda, J.), 2025 SCC OnLine Cal 

5914 
Tanmoy Patra v. CESC Ltd., (Kausik Chanda, J.), 2025 SCC OnLine Cal 5915 
Uday Kumar Ghosh v. State of W.B., (Saugata Bhattacharyya, J.), 2025 SCC OnLine Cal 5912 
Uday Sankar Das v. State of W.B., (Aniruddha Roy, J.), 2025 SCC OnLine Cal 5917 

  
Chhattisgarh High Court   [115] 

Aaram Das Vaishanav v. State of Chhattisgarh, (Sanjay K. Agrawal, J.), 2025 SCC OnLine Chh 
7182 

Abha Jain v. State of Chhattisgarh, (Ravindra Kumar Agrawal, J.), 2025 SCC OnLine Chh 7202 
Abhinandan Kedia v. State of Chhattisgarh, (Ramesh Sinha, C.J. and Bibhu Datta Guru, J.), 2025 

SCC OnLine Chh 7161 
Adim Jati Sewa Sahkari Samiti v. State of Chhattisgarh, (Rakesh Mohan Pandey, J.), 2025 SCC 

OnLine Chh 7158 
Akshat Steel v. State of Chhattisgarh, (Ramesh Sinha, C.J. and Bibhu Datta Guru, J.), 2025 SCC 

OnLine Chh 7167 
Akshat Steel v. State of Chhattisgarh, (Ramesh Sinha, C.J. and Bibhu Datta Guru, J.), 2025 SCC 

OnLine Chh 7168 
Amarprit Singh Malhotra v. Manprit Kaur, (Rajani Dubey and Sachin Singh Rajput, JJ.), 2025 SCC 

OnLine Chh 7126 
Anil Kumar Khewar v. Manhguram, (Ramesh Sinha, C.J.), 2025 SCC OnLine Chh 7125 
Anjana Khare v. State of Chhattisgarh, (Ravindra Kumar Agrawal, J.), 2025 SCC OnLine Chh 

7201 
Anshu Kumar Dinkar v. State of Chhattisgarh, (Sanjay Kumar Jaiswal, J.), 2025 SCC OnLine Chh 

7133 
Archana Walter v. State of Chhattisgarh, (Ravindra Kumar Agrawal, J.), 2025 SCC OnLine Chh 

7185 
Ashwini Singh v. All India Institure of Medical Science, (Ramesh Sinha, C.J. and Bibhu Datta Guru, 

J.), 2025 SCC OnLine Chh 7159 
Baby Ghritlahre v. State of Chhattisgarh, (Ravindra Kumar Agrawal, J.), 2025 SCC OnLine Chh 

7186 
Balmukund Bhishma v. State of Chhattisgarh, (Ravindra Kumar Agrawal, J.), 2025 SCC OnLine 

Chh 7200 
Bhuneshwar Nishad v. State of Chhattisgarh, (Ramesh Sinha, C.J. and Bibhu Datta Guru, J.), 2025 

SCC OnLine Chh 7097 
Brijram v. State of Chhattisgarh, (Ramesh Sinha, C.J. and Bibhu Datta Guru, J.), 2025 SCC OnLine 

Chh 7172 
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C.L. Patel v. B.N. Yadaw, (Ramesh Sinha, C.J. and Ravindra Kumar Agrawal, J.), 2025 SCC OnLine 
Chh 7147 

Chand Mohammad v. State of Chhattisgarh, (Ramesh Sinha, C.J. and Bibhu Datta Guru, J.), 2025 
SCC OnLine Chh 7111 

Chitrekha v. State of Chhattisgarh, (Arvind Kumar Verma, J.), 2025 SCC OnLine Chh 7135 
Dengaram Mandavi v. State of Chhattisgarh, (Ramesh Sinha, C.J. and Bibhu Datta Guru, J.), 2025 

SCC OnLine Chh 7098 
Devendra Singh Thakur v. State of Chhattisgarh, (Ramesh Sinha, C.J. and Bibhu Datta Guru, J.), 

2025 SCC OnLine Chh 7197 
Dheeru Powergen Ltd. v. State of Chhattisgarh, (Arvind Kumar Verma, J.), 2025 SCC OnLine Chh 

7163 
Draupat Bai Sapaha v. State of Chhattisgarh, (Bibhu Datta Guru, J.), 2025 SCC OnLine Chh 7129 
EPFO v. Jyoti Structures Ltd., (Rakesh Mohan Pandey, J.), 2025 SCC OnLine Chh 7130 
Farhan Raza v. State of Chhattisgarh, (Ramesh Sinha, C.J. and Ravindra Kumar Agrawal, J.), 2025 

SCC OnLine Chh 7145 
Golu v. State of Chhattisgarh, (Ramesh Sinha, C.J. and Bibhu Datta Guru, J.), 2025 SCC OnLine 

Chh 7174 
Gulewar Kumar Patel v. State of Chhattisgarh, (Sanjay Kumar Jaiswal, J.), 2025 SCC OnLine Chh 

7131 
Idni Das v. State of Chhattisgarh, (Ravindra Kumar Agrawal, J.), 2025 SCC OnLine Chh 7195 
Indrapal Singh Bhatiya v. Sub-Divisional Officer, (Rakesh Mohan Pandey, J.), 2025 SCC OnLine 

Chh 7157 
Ishwar Shrivas v. State of Chhattisgarh, (Bibhu Datta Guru, J.), 2025 SCC OnLine Chh 7100 
Jagannath Tiwari v. Union of India, (Ramesh Sinha, C.J. and Bibhu Datta Guru, J.), 2025 SCC 

OnLine Chh 7165 
Jaibhagwan Agrawal v. Gaytri Patel, (Rakesh Mohan Pandey, J.), 2025 SCC OnLine Chh 7152 
Jamuna Ram v. State of Chhattisgarh, (Bibhu Datta Guru, J.), 2025 SCC OnLine Chh 7106 
Johan Kerketta v. State of Chhattisgarh, (Ravindra Kumar Agrawal, J.), 2025 SCC OnLine Chh 

7187 
Khemlal Sahu v. Indira Sahu, (Rakesh Mohan Pandey, J.), 2025 SCC OnLine Chh 7154 
Kiyaan Services v. Utpal Bhattacharya, (Sanjay S. Agrawal, J.), 2025 SCC OnLine Chh 7092 
Krishna Sajjal v. State of Chhattisgarh, (Ravindra Kumar Agrawal, J.), 2025 SCC OnLine Chh 

7204 
Krishna Sen v. Hiteshwari Sen, (Ramesh Sinha, C.J.), 2025 SCC OnLine Chh 7122 
Kunj Lal v. Lakhan Lal, (Narendra Kumar Vyas, J.), 2025 SCC OnLine Chh 7136 
Laxminarayan Chandrakar v. State of Chhattisgarh, (Ravindra Kumar Agrawal, J.), 2025 SCC 

OnLine Chh 7194 
Lokesh Garg v. State of Chhattisgarh, (Ramesh Sinha, C.J. and Bibhu Datta Guru, J.), 2025 SCC 

OnLine Chh 7119 
Mahendra Bansa v. Sunil Bansal, (Rakesh Mohan Pandey, J.), 2025 SCC OnLine Chh 7156 
Mahesh (Teacher) v. State of Chhattisgarh, (Rajani Dubey, J.), 2025 SCC OnLine Chh 7102 
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Securities and Exchange Board of India [Noti. No. LAD-NRO/GN/2012-13/10/18461] 
Securities and Exchange Board of India [Noti. No. LAD-NRO/GN/2012-13/12/18951] 
Securities and Exchange Board of India [Noti. No. LAD-NRO/GN/2012-13/13/2708] 
Securities and Exchange Board of India [Noti. No. LAD-NRO/GN/2012-13/15/20426] 
Securities and Exchange Board of India [Noti. No. LAD-NRO/GN/2012-13/18/5391] 
Securities and Exchange Board of India [Noti. No. LAD-NRO/GN/2012-13/19/5392] 
Securities and Exchange Board of India [Noti. No. LAD-NRO/GN/2012-13/23/5430] 
Securities and Exchange Board of India [Noti. No. LAD-NRO/GN/2012-13/24/2623] 
Securities and Exchange Board of India [Noti. No. LAD-NRO/GN/2012-13/25/5455] 
Securities and Exchange Board of India [Noti. No. LAD-NRO/GN/12/6108] 
Securities and Exchange Board of India [Noti. No. LAD-NRO/GN/13/6109] 
Securities and Exchange Board of India [Noti. No. LAD-NRO/GN/14/6110] 
Securities and Exchange Board of India [Noti. No. LAD-NRO/GN/2012-12/27/5469] 
Securities and Exchange Board of India [Noti. No. LAD-NRO/GN/2012-13/28/5470] 
Securities and Exchange Board of India [Noti. No. LAD-NRO/GN/2012-13/30/5474] 
Securities and Exchange Board of India [Noti. No. LAD-NRO/GN/2012-13/32/4947] 
Securities and Exchange Board of India [Noti. No. LAD-NRO/GN/2012-13/35/6998] 
Securities and Exchange Board of India [Noti. No. LAD-NRO/GN/2012-13/36/7368] 
Securities and Exchange Board of India [Noti. No. LAD-NRO/GN/2013-14/01/8129] 
Securities and Exchange Board of India [Noti. No. LAD-NRO/GN/2013-14/03/5652] 
Securities and Exchange Board of India [Noti. No. LAD-NRO/GN/2013-14/04/5655] 
Securities and Exchange Board of India [Noti. No. LAD-NRO/GN/2013-14/05/5666] 
Securities and Exchange Board of India [Noti. No. LAD-NRO/GN/2013-14/06/8513] 
Securities and Exchange Board of India [Noti. No. LAD-NRO/GN/2013-14/07/1005] 
Securities and Exchange Board of India [Noti. No. LAD-NRO/GN/2013-14/09/5738] 
Securities and Exchange Board of India [Noti. No. LAD-NRO/GN/2013-14/15/6319] 
Securities and Exchange Board of India [Noti. No. LAD-NRO/GN/2013-14/16/6348] 
Securities and Exchange Board of India [Noti. No. LAD-NRO/GN/2013-14/18/6384] 
Securities and Exchange Board of India [Noti. No. LAD-NRO/GN/2013-14/19/6422] 
Securities and Exchange Board of India [Noti. No. LAD-NRO/GN/2013-14/21/6463] 
Securities and Exchange Board of India [Noti. No. LAD-NRO/GN/2013-14/22/22670] 
Securities and Exchange Board of India [Noti. No. LAD-NRO/GN/2013-14/24/6573] 
Securities and Exchange Board of India [Noti. No. LAD-NRO/GN/2013-14/25/24775] 
Securities and Exchange Board of India [Noti. No. LAD-NRO/GN/2013-14/27/6721] 
Securities and Exchange Board of India [Noti. No. LAD-NRO/GN/2013-14/29/6752] 
Securities and Exchange Board of India [Noti. No. LAD-NRO/GN/2013-14/31/6883] 
Securities and Exchange Board of India [Noti. No. LAD-NRO/GN/2013-14/32/33644] 
Securities and Exchange Board of India [Noti. No. LAD-NRO/GN/2013-14/33/33661] 
Securities and Exchange Board of India [Noti. No. LAD-NRO/GN/202-13/33/1103] 
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Securities and Exchange Board of India [Noti. No. LAD-NRO/GN/2013-14/36/12] 
Securities and Exchange Board of India [Noti. No. LAD-NRO/GN/2013-14/37/50] 
Securities and Exchange Board of India [Noti. No. LAD-NRO/GN/2013-14/38/49] 
Securities and Exchange Board of India [Noti. No. LAD-NRO/GN/2013-14/39/51] 
Securities and Exchange Board of India [Noti. No. LAD-NRO/GN/2013-14/43/207] 
Securities and Exchange Board of India [Noti. No. LAD-NRO/GN/2013-14/44/226] 
Securities and Exchange Board of India [Noti. No. LAD-NRO/GN/2013-14/46/522] 
Securities and Exchange Board of India [Noti. No. LAD-NRO/GN/2014-15/01] 
Securities and Exchange Board of India [Noti. No. LAD-NRO/GN/2014-15/02/1087] 
Securities and Exchange Board of India [Noti. No. LAD-NRO/GN/2014-15/03/1089] 
Securities and Exchange Board of India [Noti. No. LAD-NRO/GN/2014-15/04/1223] 
Securities and Exchange Board of India [Noti. No. LAD-NRO/GN/2014-15/05/23483] 
Securities and Exchange Board of India [Noti. No. LAD-NRO/GN/2014-15/06/1372] 
Securities and Exchange Board of India [Noti. No. LAD-NRO/GN/2014-15/10/1577] 
Securities and Exchange Board of India [Noti. No. LAD-NRO/GN/2014-15/15/1671] 
Securities and Exchange Board of India [Noti. No. LAD-NRO/GN/2014-15/17/1778] 
Securities and Exchange Board of India [Noti. No. LAD-NRO/GN/2014-15/18/1952] 
Securities and Exchange Board of India [Noti. No. LAD-NRO/GN/2014-15/20/1972] 
Securities and Exchange Board of India [Noti. No. LAD-NRO/GN/2014-15/20/1973] 
Securities and Exchange Board of India [Noti. No. LAD-NRO/GN/201-14/42/118] 
Securities and Exchange Board of India [Noti. No. LAD-NRO/GN/2014-15/22/366] 
Securities and Exchange Board of India [Noti. No. LAD-NRO/GN/2014-15/23] 
Securities and Exchange Board of India [Noti. No. LAD-NRO/GN/2014-15/25/539] 
Securities and Exchange Board of India [Noti. No. LAD-NRO/GN/2014-15/27/541] 
Securities and Exchange Board of India [Noti. No. LAD-NRO/GN/2014-15/28/542] 
Securities and Exchange Board of India [Noti. No. LAD-NRO/GN/2014-15/29/543] 
Securities and Exchange Board of India [Noti. No. NRO-OIAE/GN/2015-16/005] 
Securities and Exchange Board of India [SEBI/LAD-NRO/GN/2015-16/006] 
Securities and Exchange Board of India [SEBI/LAD-NRO/GN/2015-16/007] 
Securities and Exchange Board of India [SEBI/LAD-NRO/GN/2015-16/008] 
Securities and Exchange Board of India [SEBI/LAD-NRO/GN/2015-16/009] 
Securities and Exchange Board of India [SEBI/LAD-NRO/GN/2015-16/010] 
Securities and Exchange Board of India [SEBI/LAD-NRO/GN/2015-16/011] 
Securities and Exchange Board of India [SEBI/LAD-NRO/GN/2015-16/012] 
Securities and Exchange Board of India [SEBI/LAD-NRO/GN/2015-16/015] 
Securities and Exchange Board of India [SEBI/LAD-NRO/GN/2015-16/016] 
Securities and Exchange Board of India [SEBI/LAD-NRO/GN/2015-16/017] 
Securities and Exchange Board of India [SEBI/LAD-NRO/GN/2015-16/021] 
Securities and Exchange Board of India [SEBI/LAD-NRO/GN/2015-16/025] 
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Securities and Exchange Board of India [SEBI/LAD-NRO/GN/2015-16/18] 
Securities and Exchange Board of India [SEBI/LAD-NRO/GN/2015-16/27] 
Securities and Exchange Board of India [SEBI-NRO/OIAE/GN/2015-16/001] 
Securities and Exchange Board of India [SEBI-NRO/OIAE/GN/2015-16/002] 
Securities and Exchange Board of India [SEBI-NRO/OIAE/GN/2015-16/003] 
Securities and Exchange Board of India [SEBI-NRO/OIAE/GN/2015-16/004] 
Securities and Exchange Board of India [Noti. No. LAD-NRO/GN/2016-17/016] 
Securities and Exchange Board of India [SEBI/LAD-NRO/GN/2015-16/28] 
Securities and Exchange Board of India [SEBI/LAD-NRO/GN/2015-16/29] 
Securities and Exchange Board of India [SEBI/LAD-NRO/GN/2016-17/002] 
Securities and Exchange Board of India [SEBI/LAD-NRO/GN/2016-17/003] 
Securities and Exchange Board of India [SEBI/LAD-NRO/GN/2016-17/004] 
Securities and Exchange Board of India [SEBI/LAD-NRO/GN/2016-17/005] 
Securities and Exchange Board of India [SEBI/LAD-NRO/GN/2016-17/006] 
Securities and Exchange Board of India [SEBI/LAD-NRO/GN/2016-17/010] 
Securities and Exchange Board of India [SEBI/LAD-NRO/GN/2016-17/011] 
Securities and Exchange Board of India [SEBI/LAD/NRO/GN/2016-17/017] 
Securities and Exchange Board of India [SEBI/LAD/NRO/GN/2016-17/022] 
Securities and Exchange Board of India [SEBI/LAD/NRO/GN/2016-17/023] 
Securities and Exchange Board of India [SEBI/LAD/NRO/GN/2016-17/024] 
Securities and Exchange Board of India [SEBI/LAD/NRO/GN/2016-17/018] 
Securities and Exchange Board of India [SEBI/LAD/NRO/GN/2016-17/020] 
Securities and Exchange Board of India [SEBI/LAD/NRO/GN/2016-17/026] 
Securities and Exchange Board of India [SEBI/LAD/NRO/GN/2016-17/030] 
Securities and Exchange Board of India [SEBI/LAD/NRO/GN/2016-17/031] 
Securities and Exchange Board of India [SEBI/LAD/NRO/GN/2016-17/032] 
Securities and Exchange Board of India [SEBI/LAD/NRO/GN/2016-17/033] 
Securities and Exchange Board of India [SEBI/LAD/NRO/GN/2016-17/035] 
Securities and Exchange Board of India [SEBI/LAD/NRO/GN/2016-17/38] 
Securities and Exchange Board of India [SEBI/LAD/NRO/GN/2017-18/001] 
Securities and Exchange Board of India [SEBI/LAD/NRO/GN/2017-18/002] 
Securities and Exchange Board of India [SEBI/LAD-NRO/GN/2017-18/009] 
Securities and Exchange Board of India [SEBI/LAD-NRO/GN/2017-18/010] 
Securities and Exchange Board of India [SEBI/LAD-NRO/GN/2017-18/011] 
Securities and Exchange Board of India [SEBI/LAD-NRO/GN/2017-18/022] 
Securities and Exchange Board of India [SEBI/LAD-NRO/GN/2017-18/023] 
Securities and Exchange Board of India [SEBI/LAD-NRO/GN/2017-18/024] 
Securities and Exchange Board of India [SEBI/LAD-NRO/GN/2017-18/025] 
Securities and Exchange Board of India [SEBI/LAD/NRO/GN/2017-18/03] 
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Securities and Exchange Board of India [SEBI/LAD/NRO/GN/2017-18/04] 
Securities and Exchange Board of India [SEBI/LAD/NRO/GN/2017-18/06] 
Securities and Exchange Board of India [SEBI/LAD-NRO/GN/2018/09] 
Securities and Exchange Board of India [SEBI/LAD-NRO/GN/2018/19] 
Securities and Exchange Board of India [SEBI/LAD-NRO/GN/2018/34] 
Securities and Exchange Board of India [SEBI/LAD-NRO/GN/2018/42] 
Securities and Exchange Board of India [SEBI/LAD-NRO/GN/2018/43] 
Securities and Exchange Board of India [SEBI/LAD-NRO/GN/2018/44] 
Securities and Exchange Board of India [SEBI/LAD-NRO/GN/2018/50] 
Securities and Exchange Board of India [SEBI/LAD-NRO/GN/2019/03] 
Securities and Exchange Board of India [SEBI/LAD-NRO/GN/2019/11] 
Securities and Exchange Board of India [SEBI/LAD-NRO/GN/2019/32] 
Securities and Exchange Board of India [SEBI/LAD-NRO/GN/2019/47] 
Securities and Exchange Board of India [SEBI/LAD-NRO/GN/2020/04] 
Securities and Exchange Board of India [SEBI/LAD-NRO/GN/2020/08] 
Securities and Exchange Board of India [SEBI/LAD-NRO/GN/2020/11] 
Securities and Exchange Board of India [SEBI/LAD-NRO/GN/2020/24] 
Securities and Exchange Board of India [SEBI/LAD-NRO/GN/2022/83] 

  
State Act   [5] 

Punjab Transparency and Accountability in Delivery of Public Service Act, 2018 
Punjab Transparency and Accountability in Delivery of Public Service Rules, 2021 
Punjab Water Supply and Sewerage Board Act, 1976 
Punjab Water Supply and Sewerage Board (Services) Regulations, 2021 
Plaksha University, Punjab Ordinance, 2021 

  
State Rules   [66] 

Punjab Excise Fiscal (Second Amendment) Orders, 2021 
Punjab Victim Compensation (First Amendment) Scheme, 2021 
Municipal Corporation Amritsar, Street Vendors, (I)-Zone) plan, 2021 
Punjab Public Service Commission (Limitation of Functions) (Third Amendment) Regulations, 2021 
Punjab Legal Services Authority (Transaction of Business and other Provisions) (Second 

Amendment) Regulations, 2021 
Punjab State Electricity Regulatory Commission (Forum and Ombudsman) (2nd Amendment) 

Regulations, 2021 
Punjab Water Supply and Sewerage Board (Services) Regulations, 2021 
Punjab Civil Services (Revised Pay) First Amendment Rules, 2021 
Punjab Tourism, (Group-A) Service Rules, 2021 
Punjab Tourism (Group B) Service Rules, 2021 
Punjab Tourism, (Group 'C') Service Rules, 2021 
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